RAJYA SABHA

Friday, 28th June, 2019/7th Ashadha, 1941 {Saka)
The House met at eleven of the clock,
MR. CHATRMAN in the Chair.

PAPERS LAID ON THE TABLE
MR. CHAIRMAN: Papers to be laid on the Table.

Notification of the Ministry of Consumer AfTairs, Food and Public Districution
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[Placed in Library. See No. L.T. 37/17/19]

Memorandum of Understanding between the Government of India and NSC
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[Placed in Library. See No. L. T. 96/17/19]

Reports and Accounts (2017-18) of KMRCL, Kolkata and CRIS, New Delhi and related
papers

THE MINISTER OF STATE IN THE MINISTRY OF RATLWAY S (SHRIANGADI
SURESH CHANNABASAPPA): Sir, [ lay onthe Table —

L{1) A copy each (in English and Hindi) of the following papers, under sub-section (1)
(b} of Section 394 of the Companies Act, 2013:—

() Annual Report and Accounts of the Kolkata Metro Rail Corporation Limited
(KMRCL), Kolkata, for the year 2017-18, together with the Auditor’s Report
on the Accounts and the comments of the Comptroller and Auditor General

of India thereon.



